| TEM NO. 207 COURT NO. 4 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).6002/2006

(From the judgenent and order dat ed 21/ 09/ 2005 in CRLA
of The

H GH COURT OF BOVBAY AT AURANGABAD)

SHAI KH BAKSHU & ORS. Petitioner(s)

VERSUS

STATE OF MAHARASHTRA Respondent ( s)

(Wth appl n(s) for exenption from filing O T., bail, permni ssion
onal

docunents and office report ))

(for final disposal)

Dat e: 20/04/2007 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTICE ARIJI T PASAYAT

HON BLE MR JUSTICE D. K. JAIN

For Petitioner(s)

M. Naresh Kunar, Adv.

For Respondent (s)

M. Ravi ndra Keshavrao Adsure, Adv.

No.

to

159/ 2005

file

addi ti



UPON hearing counsel the Court nade the

ORDER

Cal |

foll owi ng

during the first part of summer vacati on.

(Ganga Thakur) (Khushi Ram

PS to Registrar Court Master
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